IN' TH  CE ATRaL AOMINISTEAT [ve TRIBUJAL
‘ PRINCIPAL & yCH
N ODELHI,

04 789/98
\“:Neu Delhi this the 17th @y of Cecember, 199g,
. N _ "

Hon "hla dpmt.taksh m; Sweminathan, Member (3)
Hon'ble SAni . Sahu, Member (&)

Shri Mghd. Maruf, .
$/0 Mohd.$Sida ige,

Village Jauﬁhedpur,

Post Oilari, I

District Moradabsd. eev Applicant

(By Advocate spri K.K.Pate])
‘ Versus

1. Union of Indig
through Szfretary,
Railuay Scard, *
Rai} Bha wan, E(NG) 11
flew Delhi,

”q 2. Genera} Manager,
P Morthsrn Rai]uay,

Baroda House,
New Delni.

3. Divisicnal Raitway Manager,
g Nerthern Railyay,
Moradabad Divisicn,
Moradabad :
R -+« Respondents

(By Advoeste 5nri ReP.hggaryal)

0

O0R DER_(ORAL)

(Hen'ble Spt.lakshmi Swaminathan, Mamber )]

hfter hearing both the learned counsed for some tim,

Shri K.K.Patel,learpned Couns2l for the applicant seeks

N ¢

_} permission tg withoray the O, Accordingly Oa is dismissed zs
withdrayn. , .
N\ ' 1. - - ;
N Sahu) Smtatakshmi Swaminathan )
(mambér'(ﬂ} (' A Me mbe ?J)




